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CALLING ATTENTION TO THE MATTER OF URGENT PUBLIC IMPORTANCE

(i) Situation arising due to floods in Bihar and steps taken by the Government in regard thereto.

Title: Shri Ram Vilas Paswan called the attention of the Deputy Prime Minister regarding situation arising due to floods in
Bihar and steps taken by the Government in this matter.
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MR. CHAIRMAN : Please sit down. You have not given notice.
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SHRI ADHIR CHOWDHARY (BERHAMPORE, WEST BENGAL): Sir, geographically, West Bengal is adjacent to
Bihar. Bihar is our immediate neighbour. Therefore, their spill-over effect, originating in Bihar, has to be faced by
us. Sir, West Bengal is very much destined to face, on the one hand onslaught of flood and, on the other hand
erosion. Bhagirathi River is the only discharge channel which receives entire water from Chotanagpur plateau. On
the other side, such additional water from Farakka used to get discharged through this channel also. Therefore, Sir,
the district Murshidabad, Nadia and Maldah are under the spincer attack of flood and erosion. Here, the Deputy
Prime Minister is available. So, seizing the opportunity | would like to draw his attention to the fact that now the main
flow of river Ganga tends to merge river Pagla and Mahananda. That means, in the near future, the main flow of
river Ganga will be merged with Pagla only to flow to Bangladesh by circumventing the Farakka Barrage project.
So, Sir, in the near future, we will see that Farakka barrage will stand on barren land, on dry bed. The West Bengal
Government is always resorting to the plea that the Central Government is showing step-motherly treatment to that
particular State Government. Whenever we raise some questions regarding flood, regarding erosion, they always
blame the Central Government for not having the required fund. So, | would like to ask the hon. Minister how much
fund he has allotted to the State Government last year in regard to flood management and also for erosion. The
property worth Rs.4,000 crore has been devoured by the fierce erosion of River Padma and Ganga.

Now, at present, every day one after another village is being wiped out by erosion. It has already assumed not only
national proportion but also international proportion. Both the State Government and the Central Government are
totally indifferent to the perennial problem of West Bengal, Bihar and other States. ...(Interruptions)

MR. DEPUTY-SPEAKER: What is your clarification?

SHRI ADHIR CHOWDHARY:: | would like to know how much fund has been allotted to the State Government of
West Bengal in regard to flood management and erosion; also how much fund the State Government has proposed
to the Central Government. That is all.
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MR. DEPUTY-SPEAKER: Dr. Nitish Sengupta, do you also want to associate with this?
DR. NITISH SENGUPTA (CONTAI): Yes, Sir.

MR. DEPUTY-SPEAKER: You have to ask a very short clarification.

DR. NITISH SENGUPTA: It will be very short.

Mr. Deputy-Speaker, Sir, | thank you for giving me this opportunity. | simply wish to say that this problem of water
logging and flooding, affecting Bihar, portions of Uttar Pradesh and portions of West Bengal, is part of a big

hydrological and geological phenomenon. You know that till the 18™ century, the river Kosi was actually flowing into
Brahmaputra.

During the floods, the River Kosi abandoned its course and started flowing into the River Ganga. Similarly, the
River Teesta was flowing into the River Ganges but now it is flowing into the River Brahmaputra. We need to have
a comprehensive plan with the help of hydrologists, geologists and other experts from India, Nepal and Bangladesh
to find a permanent solution because piece-meal solutions will not help us.
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MR. DEPUTY-SPEAKER: Shri Nikhil Kumar Chowdhury will be the last hon. Member to speak on this issue.



SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Sir, | will be the last to speak.
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MR. DEPUTY-SPEAKER: Shri Bwiswmuthiary, this is a Calling Attention on floods in Bihar. Please try to
understand.

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Sir, hon. Members from outside the State of
Bihar have also spoken on this issue.
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MR. DEPUTY-SPEAKER: Shri Rajesh Ranjan alias Pappu Yadav, please hear the hon. Deputy Prime Minister.

...(Interruptions)

it AATerepuT 3T=ATUll : SUTEHE HEled, § Wl § 6 €e Ut A W fF s Ay Bt dfieat B wEeek WK A geaw i A B
ad o @9 At wewl 3 59 e ior Bt gEe & oft, 9@, fhg ok Wt BE el &1 fa U S @1 aer ATl 99 "aw 9R

o= oft | Sif¥rsie S Hew diet, #9 9T 6 12 Hew dlel, I8 | Q1 el & 9, U IoRk He¥ & ¥ 3R a1l U [AER & A o " & Uh

T A 9red O, 98 & are ug| #F #rar § 5 fRgwa # orRr i @ wia o wfvat a1t ¥ weaw «ifde gwifad @ € 9 faEw ok o m

gl

SHRI ADHIR CHOWDHARY : Including West Bengal. ...(Interruptions)

SHRI L.K. ADVANI: | know that. | am only talking of those States which are affected the most. ...(Interruptions)
SHRI ADHIR CHOWDHARY : It is a perennial problem. ...(Interruptions)

MR. DEPUTY-SPEAKER: Please listen to the hon. Deputy Prime Minister.

...(Interruptions)

st ATTHUT MTEAT - FaBT S 59 91 W wAreT of % ae ¥ wrlt qfF 9 fiel| a1 @ g wEa uftel dv wwer <t g, wew e
ft If 21 S I oS A 3 € I WRE T/ S W AR ¥ g3 B, 3@ A R 1 s oft ek f 7€ ¥ e ooy St | @
& 3 orfws we TE €1 g2 o ¢ % Taa TE B - areR 7R ardl @ 6l By Yar T8 S % 300-400 AR AR SM¢ R @ Haat 79
Tard| a1 T BTl s e 9ga | @l B 9 g3 A I IR Gidl @ o sies Rl T € 9wd 2003 ¥ 79 @1 sriwet & afed Rwa
el 2002 ¥ fagR WROR 7 a0 & &6 451 @R AR T¢| SAIAY S HFl Aavg gl 8NN 3R o9 ol 39 a1 &l fed 8, 9 fee |me
& B, oifth sud srac T8l en| gAfery # Aar g f6 S e ur: @'l @ A9 M € SR Wl A9 Wed & WM @ 8, 9 Wel 8 ofdh qg
ard |e! € 3R gaa! fo= Bt @Ry 6 swd el gfaa $9 2l

sl TSN I VW U, Fq1ed : U Bid W a § Ieerd & g aarm aredr €1 4€) (au)
SUTEdS HEled ; UoiT Y9 Wi, 377 o dfed|
... (eTgr)

MR. DEPUTY-SPEAKER: You have all raised very serious questions. The hon. Deputy Prime Minister is
answering. Please listen to him.

...(Interruptions)
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THE MINISTER OF WATER RESOURCES (SHRI ARJUN CHARAN SETHI): Mr. Deputy-Speaker, Sir, some hon.
Members, especially Shri Ram Vilas Paswan, have raised the problem of flood in Bihar and other hon. Members
have raised the problem of flood in other different States like West Bengal, Uttar Pradesh etc. | would like to remind,
and especially the hon. Members hailing from Uttar Pradesh, Uttaranchal, Bihar, West Bengal, that | have
addressed a letter to each of the hon. Members hailing from these States giving the details of the specific measures
that the Ministry of Water Resources have taken to mitigate the sufferings of the people in these States. | am sure,
all of them must have received the letter. In this letter | have mentioned the details about the steps we have taken to
mitigate the sufferings due to floods and river bank erosions.

Hon. Members, Shri Ram Vilas Paswan, Shri Rajesh Ranjan alias Pappu Yadav, Shri Devendra Prasad Yadav, Shri
Ram Chandra Paswan and other Members who have participated in this debate have raised about specific
measures the Government has taken and how to find a permanent solution to this problem of flood as well as
drought in this country.

I would like to just remind the hon. Members that our hon. Prime Minister, as well as hon. Deputy Prime Minister
and also the hon. President of India have taken keen interest in the scheme of inter-linking of rivers. Our friend, Dr.
Raghuvansh Prasad Singh, in a sarcastic manner said - 'you are thinking of inter-linking of rivers and you are not
doing anything so far as the flood and drought in Bihar and other parts are concerned'. As has already stated by the
hon. Prime Minister not once but many times, and also by the hon. President of India and the hon. Deputy Prime
Minister who have stated it on a number of times that unless we have this kind of a project - it may take a number
of years in getting it at implemented and may require very large sums of money - but no flood or no drought
problem can be mitigated in the country without this project.

SHRI ADHIR CHOWDHARY : Still it is controversial. Furthermore, States are not agreeing to your proposal. In all
the States, whatever is being done, you are doing it in pursuance of the Supreme Court directions.

SHRI ARJUN CHARAN SETHI : Please listen to me. You have mentioned that the hon. Supreme Court has
intervened, yes they have also directed the Government of India.

SHRI ADHIR CHOWDHARY : But, the States are not agreeing to it.

SHRI ARJUN CHARAN SETHI : So, for permanent solution, the Government as a whole; my Ministry, as well as the
other Ministries are co-ordinating these schemes so that this can be implemented soon, so that this problem can be
mitigated.

SHRI ADHIR CHOWDHARY : It is a utopia.
SHRI ARJUN CHARAN SETHI : You may say that it is a utopia.
SHRI ADHIR CHOWDHARY : | am not saying, but many experts are saying so.



MR. DEPUTY-SPEAKER: Please, Shri Adhir Chowdhary. Another Calling Attention is also there to be taken up.

SHRI ARJUN CHARAN SETHI : If we are serious in dealing with this kind of problems then we should be serious in
our approach, and we should be serious in consideration on this aspect. | do not say that it can be implemented in a
very short period of time. But, ultimately, it is the only solution before us.

Sir, so far as Bihar is concerned, Shri Paswan has raised a couple of queries. He asked as to what you have done
about Mokama Taal, and how you are going to solve the drainage problem of Mokama Taal in Bihar? Similarly, he
has raised what are the permanent measures that the Government has taken to control the floods of Sun Kosi,
Gandak, Kamla, Bagmati, etc.?

Sir, as | have stated earlier, we are having constant interaction with the Government of Nepal because we all know
these rivers originate from Nepal. So, unless we have co-ordination, and unless we have any kind of agreement
with Nepal, this problem cannot be solved. ...(Interruptions)

SHRI ARJUN CHARAN SETHI : sma ugel %8 qd ama g+ sfifogl
MR. DEPUTY-SPEAKER: That is why | say that you must have patience.

SHRI ARJUN CHARAN SETHI : He is very keen. He has asked me a question. | have all the details with me. | will
certainly reply to all the queries.

IuTens HEled 3w aw €19 ¥ A@r-arat 7 sl Another Calling Attention is also there. | have to take up that Calling
Attention also.

SHRI ARJUN CHARAN SETHI : Sir, with your permission, | would like to read the measures that we have taken so
far as having a permanent kind of solution in Bihar is concerned.

Sir, about Sapta Kosi High Dam Multipurpose Project, and Sun Kosi Storage-cum-Diversion Scheme, he has asked
whether the Liaison Office has been opened in Nepal or not. | would like to answer that question.

The proposal for setting up of the Joint Project Office in Nepal for taking up field investigations and preparation of
Detailed Project Report, estimated to cost Rs. 29.34 crore, as considered and recommended for approval by the
Committee of PIB in its meeting held on 3™ February 2003, has since been approved.

The administrative approval and financial sanction for the subject scheme was issued vide this Ministry's order
dated 7!" March 2003. The sanction for redeployment of Indian personnel in the JPO, that is, Joint Project Office,
and for pay and allowance has been issued vide order dated 241" April 2003 and 1St July 2003.

The Joint Project Office (JPO) on Sun Kosi and Sapta Kosi at Biratnagar and Liaison Office at Kathmandu would
be in operation for a period of 30 months from the date of its opening or until the completion of the DPR, whichever
is earlier. The Divisional Offices at Dharan and Janakpur; and Sub-Divisional Offices at Biratnagar, Chatara,
Kurule, and Lahan would be in operation for a period of 24 months and 18 months respectively, from the dates of
their opening.

These are the specific steps that we have taken, and from these you can imagine in what speedier manner we are
taking steps to open these offices, and to have the Data Project Report also on Sapta Kosi High Dam Multipurpose
Project.

Similarly, the staff requirement -- as was jointly agreed -- comprises of a total of 142 officials, out of which 100
officials are from Nepal, and 42 officials are from India who are to carry out field investigations and studies.

The project, as per the feasibility report prepared by CWC in 1981, will inter alia have 269 metres high dam with an
installed capacity of 3,300 MW and irrigation benefits accruing both to India and Nepal. The project which was
estimated to cost Rs. 4,074 crore at 1981 price level is now estimated to cost Rs. 24,600 crore which, in addition to
Kosi Multipurpose Project, will also include Sun Kosi Diversion scheme as well.

The fifth meeting of the Joint Team of Experts on Sapta Kosi was held during 241-27" June, 2003 in which it was
agreed to set up the JPC by August, 2003. An amount of one crore rupees has been provided in the budget
estimate for the year 2003-04.

These are the specific steps we have taken in respect of these two rivers, that is, Sapta Kosi and Sun Kosi.
Similarly, we are taking specific measures in respect of Kamla-Bagmati. ...(Interruptions)

SHRI RAGHUNATH JHA : What about Bagmati?



MR. DEPUTY-SPEAKER: Shri Jha, | have got another Calling Attention Notice to be taken up after this. Why do
you hear him?

SHRI RAM VILAS PASWAN : Sir, his reply is very important.

MR. DEPUTY-SPEAKER: That is true, but let him complete his reply.
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SHRI RAGHUNATH JHA : What about Gandak and Bagmati?

MR. DEPUTY-SPEAKER: There is one more Calling Attention Notice to be taken up after this.

SHRI ARJUN CHARAN SETHI: So far as Buri Gandak are concerned, the talks are on with Nepal. A Joint Team
has been constituted which will shortly visit Nepal for discussions and for preparing a Detailed Project Report.
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DR. NITISH SENGUPTA: There is a very good Hydrological Simulation Centre at Pune.

MR. DEPUTY-SPEAKER: Dr. Sengupta, this is a Calling Attention Notice and it cannot be converted into a
discussion under Rule 193. There is a limitation in terms of time. There is one more Calling Attention Notice that is
slated for today. How do | take it up? Today being the last day, | would request the hon. Minister to give in writing
whatever details the Members have asked for, that is, what action you have taken on this issue. Otherwise, | will not
be in a position to complete this discussion on this Calling Attention Notice. There is one more Calling Attention
Notice to be taken up today.

SHRI ARJUN CHARAN SETHI: To arrive at a consensus between different States within the country, it takes not
months but a number of years. Here, we are having discussions with another country, that is, Nepal. Therefore, to
arrive at a consensus, it will certainly take time. When we are finding it difficult to arrive at a consensus between
different States within the country, it will certainly take more time, where it pertains to another country.

One hon. Member asked, "What about Kamla and Bagmati?" As | have already stated, talks are going on with the
Nepal Government. Though they have certain reservations, we are still having discussions with them. However, no
definite conclusion has yet been reached.

SHRI RAM VILAS PASWAN : What about waterlogging?

SHRI ARJUN CHARAN SETHI: Hon. Members, you are all senior Members. Primarily, this subject is in the State
List.

SHRI RAM VILAS PASWAN : But you are my friend.

SHRI ARJUN CHARAN SETHI: | might be your friend, but it is the State Government which has to initiate the
proposal. Unless they initiate the proposal, | cannot impose anything on them.

SHRI RAM VILAS PASWAN : Have they not sent the proposal?
SHRI ARJUN CHARAN SETHI: Especially for MokamaTaala€, (Interruptions)

SHRI RAM VILAS PASWAN : | am not talking about the waterlogging in one lakh hectares in Mokama Taal, which
falls within the constituency of Shri Nitish Kumar, but | am talking about the waterlogging in nine lakh hectares.

SHRI ARJUN CHARAN SETHI: They have not submitted any scheme yet. Only one proposal has come to us from
the Bihar Government and that is for Mokama Taal.

MR. DEPUTY-SPEAKER: Mr. Minister, whatever details that the Members have asked for, you may please send
them in writing later.
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SHRI ARJUN CHARAN SETHI: | have already stated that it is up to the State Governments. They have to initiate
the proposal; they have to make the estimate. If they do not submit a proposal, | cannot do anything.
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MR. DEPUTY-SPEAKER: Hon. Minister, you can send in writing to the hon. Members the details they have asked
for.

SHRI ARJUN CHARAN SETHI: I will take only one minute, Sir.

So far as erosion of river banks in West Bengal, Bihar, Uttar Pradesh and Uttaranchal is concerned, we have the
office of Ganga Flood Control Commission (GFCC) situated at Patna. They are having constant monitoring.
...(Interruptions)

SHRI ADHIR CHOWDHARY : What is the quantum of money earmarked for West Bengal on this issue?
MR. DEPUTY-SPEAKER: He will send the information to you in writing.
SHRI ADHIR CHOWDHARY : Sir, please ask himto do so. &€ (Interruptions)

MR. DEPUTY-SPEAKER: | have already asked him to do that. Mr. Minister, send the details the hon. Members
have asked for, in writing.

SHRI ARJUN CHARAN SETHI: Sir, this is a Calling Attention on Bihar only. However, many Members have raised
other issues.

MR. DEPUTY-SPEAKER: Not many, only four-five Members have raised their issues.

SHRI ADHIR CHOWDHARY : Sir, the problem of rivers is not confined only to Bihar. It is an all-pervading
issue....(Interruptions)

SHRI ARJUN CHRAN SETHI: You had better approach your State Government. ...(Interruptions)
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MR. DEPUTY-SPEAKER: ltem No.22. — Shri Chandrakant Khaire.
...(Interruptions)

MR. DEPUTY-SPEAKER: Nothing will go on record except Shri Khaire now.



